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THE    CONSTITUTION    (AMEND-
MENT): BILL, 1968 (TO AMEND 

ARTICLE 316) 
SHRIN.R. MUNISWAMY (Madras): Sir, I 

move for le*ave to introduce a Bill further to 
amend the Constitution of India. 

The question was put and the motion was 
adopted. 

SHRI N. R. MUNISWAMY: I introduce 
the Bill. 

THE VICE-CHAIRMAN (SHRI M. P. 
BHARGAVA): We go back to further 
consideration of the following motion moved 
by Shri Bhupesh Gupta on the 14th March, 
1968, namely: 

"That the Bill further to amend the 
Constitution o5 India be taken into 
consideration."' 

Mr.  Vaishamp*ayen. 

THE    CONSTITUTION     (AMEND-
MENT)  BILL, 1964   (TO AMEND 

ARTICLE 291— continued. 

 
 


